
vif. For design and tecbnical .. i.tanc •• 
4 Regiona' Desilo and Tec;haical 
Development Centrea are ea.-.ed 
in docamentatioD of traditional 
deai.. and evolviDl of deal PI to 
aui. co.temporary t .... 

yiii. Ceotral/State Handicraft. Corpora-
tiQDS aDd voluotary oraard_tions 
are provided _ financial aaiatance to 
oqanise exbibitioDI to project 
India-s craft berit •• e in the COUDtlY 
aDd abroad. 

R ...... t .ad. bJ US 1._llr.tlOll 0II'1eIat. 
to Stop SaID Marrlag_ 

510S. SHRI SOMNATH RATH : Will 
die MiDiater of EXTERNAL AFFAIRS be 
pl_led to ltat.: 

(ai) wbether tbe u.s. immi.ration 
of6cials bave requested Government of lodia 
for co-operation to stop sbam marriaaea 
between India aod US CitizeDI for tbe 
purpose of obtaioinl lawful perman_t 
raideDI status in tbe United States; 

(b) if 10. tbe number of IDdi.Ds wbo 
ba •• entered ioto lucb marriales ; aDd 

(c) wbether aDY eoquir, bas heeD made 
into tbole mardles to ascertain wbether tbese 
are falsc marria.es iotended for political 
reason. , 

THE MINISTER OF BXTBllNAL 
AFFAIRS (SHRI NARAYAN DAn 
TIW All) : ta> to (c) GovernmeDt 81'. aware 
or some marrige. between Iodian aad US 
citizeo. for tbe purpose of obt.iDiDl r .. ident 
status in tbe United States. Inveatiaatioaa 
mto lbe various •• peets of tbia matter an 
under w.~. 

AIIII .... /CoIIceII.... '0 Tad.. MIDI 
ID BoaIIta, 

5106. DR. DATTA SAMANT: WW 
abe Mia... of TBXTILBS lie pI .... to .-i 

(a) ,,1I.ther Textile Mill. io Bombay 
received Loan. from Government from la. 
Jaoual')' 1984 ; 

(b) if 10. die details thereof ; and 

Cc) tbe total amount of concealiOll8 
received by Textile Mills ill Bombay iD 
importio8 Pol,ster Fibrea from 1st JanuaQ 
1984 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TEXTILES (SHRI S. 
KRISHNA KUMAR): <a> No loaol wen 
liwn directl, by the Central Government to 
textile Mills in Bombay from 1.1.1984. 

(b) Does Dot ari ... 

(c) No lpecial concessions ba.e beea 
liven b, tbe Central Oovt to testilc milia 
in Bomba7 ror importiDI PolYlter Fibres. 

, Tran./alloa] 

Acqalrl .. of Farmen' Lad by Aceo.tut 
G .... (Bul ..... ) M.P. 

5107. SHRI DILEEP SINGH BHUl\IA: 
Will tbe Minister of FINANCE be pleated 
to state: 

(a) wbether tbe Accountant General 
(Buildinl), M.P. bad acquired land 01 
farmer. of GOIpura and Maba1aaon villaaea 
in district Gwalior, Madb,a Pradesh ill 
1982-83 for hi. office aDd for bouses for hi. 
emplo,ees 

(b) ir so, whetber compeolation for tbo 
acquired laDd bts beeo aiveD to tbc farmenj 
aad 

(c) if Dot, the re&IODI therefor and the 
tim. b, wbicb theM fumen will be paid 
compeoaation ? 

THB MINISTER. OF STATB IN THB 
DEPARTMENT OF ·EXPENDITURE IN 
THE MINISTR. Y OF FINANCE (SHRI 
.. It. OADBVl): (a) Laad was ecquind 
ill lMa!63 ." tile AG8OUD_t G~G:m. 




